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CP No. 177/ALD/2017

Present petition is filed under section 71 of the Companies Act. In this petition, the
main applicant is Shri Ashok Kumar Sinha along with 46 others are as co-applicants.
AS, today, neither petitioner nor their counsel is present. The Registry
submitted its report of scrutiny, which is now taken on record.
Therefore, petitioner is directed to issue notice on behalf of this Tribunal to
the Respondent Company along with an advance copy of the petition.

The matter to be listed on 12 December, 2017.
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